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Ok, No, 21472009
 Mr. B8, Sodha : Counsel for the applicant.
Mr. Manoj Bhandari : Counsel for the respondents.

It has been pointed out by the leamed advocate appearing
for both parties that inadvertently the date of order has beaen
wrongly mentmned as 12 07. 2009 which should have been

12.07.2010. In support of this'he has placed a copy of the said
order passed in 0.A. NO. 114/2009,
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N 7, ﬁ“
Pams@d tha copy of the order as weu as the original rec

oxj; 1t
appears that madvertently the date of final order has’

mentioned as . 12.07 2009, whereas the correct date is

12.07. 2010 Let the date order be corrected accordingly and

after making correctlon in the origmal order, carrection be made

in the copy of the order also and the same be returned to the

advorates.
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